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PRASARBHARATI
(BROADCASTING CORPORATION OF INDIA)

NOTIFICATION
New Delhi, the 5th June, 2002

No. N-10/16/2001-PPC.—In exercise of the powers conferred by Section 33 read with Sub-section (2) of Section 9
of the Prasar Bharati (Broadcasting Corporation of India) Act, 1990 (25 of 1990), the Corporation, with the prior approval of
the Central Government, hereby makes the following regulations, namely :—

1. Short title and commencement :- (i) These regulations may be called the Prasar Bharati
(Broadcasting Corporation of India) (Junior Security posts ) Service Regulations, 2002.
(i) They shall come into force on the date of their publication in the Official Gazette.

2. Application - These regulations shall apply to the post specified in column 1 of the
relevant schedule to the regulations.

3. Initial Constitution :- Before commencement of these regulations, the offic :rs hdlding the
posts of security Officer Grade II, Grade III, Assistant Security Office’, Head Security
Guard (Headquarter) and Head Security Guard on regular basis shall be deemed to have

been appointed in accordance with the provisions of these regulations. The service
rendered by them before the commencement of these regulations shall be taken into

account for deciding the eligibility for promotion to the next grade.

4. Number of posts and scales of pay :- The number of posts and their scales of pay shall be

as specified in columns 2 and 3 of the Schedule annexed hereto.
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5. Method of Recruitment, Age limit and other Qualifications etc. - The method of

recruitment of the said posts, age limit, qualifications and other matters relating thereto

shall be as specified in the columns 4 to 11 of the said Schedule.

6. Disqualification :-  No person-
(a) who, has entered into or contracted a marriage with a person having a  spouse living;
or
(b) who, having a spouse living, has entered into or contracted 2 marriage with any person,

shall be eligible for appointment to the said posts:

Provided that the Corporation may, if satisfied that such marriage is permissible
under the personal law applicable to such person and the other party to the marmage and
that there are other grounds for so doing, exempt any person from the operation of this

regulation.

7. Power to relax :- Where the Corporation is of the opinion that it is necessary or
expedient so to do, it may, by order, for reasons to be recorded in writing, relax any of the
provisions of theése regulations with respect to any class or category or persons, with the

previous approval of the Central Government.

8. Savings - Nothing in these regulations shall affect reservation, relaxation of age limit and
other concessions required to be provided for persons belonging to the Scheduled Castes,
the scheduled tribes and other special categories or persons in accordance with orders

issued by the Central Government, from time to time in this regard.

9. Interpretation- If any question relating to interpretation of these regulations arises, it

shall be decided by the Corporation.



SCHENLE
Name of | Number ] Scale of | Whether Age limit | Educational | Whether age Period of | Method of | Grades from which Ifa
post of posts | pay Selection for direct | and other and probation, | recruitment| promotion/ Departmental
: | by merit or | recruits qualifications | educational if any Deputation/ absorption to Promotion
| | Selection- required for | qualifications be made Committee
! i cum - direct recruits | prescribed for exists, what is
E | Sendority direct recruits its
i : will apply in composition
| i the case of
| i promotees
1 2 308 4 i 6 7 8 9 10 11
]
Security 12* Rs. Selection | Not Not No Twovyears | 50%by (i) Promotion from amongst [i) Deputy
Officer (2001) S000- —cum- applicable | applicable promotion the Assistant Security Director
{ Grade Il 150- Seniority and 50% Officer Grade IH with 8 General
' *subject | 8000 by years in the grade. (Security)-
te deputation [(ii) Deputation of the officers Chairman
variation of the rank of Assistant [(ii) Station
dependant ! Sub-Inspector of Police Director of
on ’ with atleast 5 years station
workload service in the State concerned -
Police or Central Police Member
Organisation Kiii)Station
Engineer of
Note [ ‘The period of station
deputation ordinarily not to concerned -
exceed 3 years. Member
Note 2. However i case of
deputation maximum age
limit is 55 years as on the
date of receipt of
application.
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Name of | Number Scale | Whether Age limit for direct Educational Whether age Period of | Method of | Grades from which | Ifa
post of posts of Selection | recruits and other and probation, | recruitment | promotion/ Departmental
pay by merit or qualifications | educational if any Deputation/ Promotion
Selection- required for qualifications absorption to be Committes
cut- direct recruits | prescribed for made exists, what is its
Seniority direct recruits composition
will apply in
the case of
tegs
1 2 3 4 5 & 7 8 9 10 i1
Security 2% Rs, Selection- | Not exceeding 50 years. | Retired/Releas | Not applicable. | Two years | Direct (i) Promotion from (i) Deputy
Officer (2001) 4000- | cum- Note 1: The crucial ed Army rectuitment amongst the Director
Grade HI 100- | Seniority date for determining the | personal (who failing Assistant General
*subject to | 6000 age limit will in each beld the rank which by Security (Security)-
variation case be the closing date | of Subedar or promotion, Officer with not Chairman
dependant for receipt of Subedar Major failing both less than 5 (ii) Station
on application from (Executive)} by years qua.l.tfyin-g Director of
worklcad candidates in India inchuding deputation service in the station
{other than Andaman honorary grade. concerned -
Nicobar Islands and Lieutenarts/ (ii)Deputation of Member
Lakshadweep}. Captains and officers of the  [fi)Station
Note 2: In respect of equivalent rank of Engineer of
posts, the appointment | ranks in the Assistant Sub- station
to which are made Navy and Air Inspector of concerned -
through the Force. Police or Member
Employment equivalent.
Exchanges, the crucial Note [ :The period
date for determining the of deputation
age limit will in each ordinarily not to
case, be the last date up exceed 3 years
to which the Notg 2. Hogever
Employment in case of
Exchanges are asked to deputation
submit the name maximum age
limit is 55 years as
on the date of
receipt of
bicat
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Name of | Number | Scaleof | Whether | Age fimit for direct Educational | Whetherage | Periedof | Method of | Grades from which | Ifa
post of posts pay Selection | recruits and other and probation, | recruitment | promotion/ Departmental
by merit or qualifications | educational if any Deputation/ Promotion
Selection- required for | qualifications absorption to be Committee
cum - direct recruits| prescribed for made exists, what is its
Seniority direct recruits composition
will apply in
the case of
promotees
H 2 3 4 5 6 7 8 S 10 11
Assistant 1* Rs. Selection Not exceeding 30 years | Retired/ No. However | Two years | Direct Promotion : 1. Deputy
Security {2001) 4000- —cum- Note . The crucial date | Released in case of rectuitment | From amongst Director
Officer 100- Seniority for determining the Army deputation failing Head Security General
6000 age limit will in Personnel maximum age which by Guards with 8 {Security)-
*subject to case be the closing who held the | limit is 55 promation, | years qualifying Chairman
variaticn date for receipt of rank of Naib | years as on failing both | service in the 2 Station
dependant applications from Subedar date of receipt by grade Director of
upon candidates in India (Executive) | of application. deputation station
workload. (Otber than or concerned —
Andaman and equivalent Member
Nicobar Island and | rank in the 3 Station
). Navy and Engineer of
Note J1 : In respect of Air Force Station
posts, the concerned-
appointment to Member
which are made
through the
Employment
Exchange, the
crucial date for
determining the age
limit will, in each
case, be the last date
up to which the
Employment
Exchanges are asked
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Name of post | Number Whether | Agelimit | Educational | Whether age | Period of | Method of | Grades from which _If a Departmental
of posts Scale | Selection | for direct | and other and probation, | recruitment | promotion/ Promotion
of by merit recruits qualifications | educational if any deputation/ absorption to be | Committes exists,
pay or required for | qualifications made what is its
Selection- direct prescribed composition
cum - Tecruits for direct
Seniority recruits wilt
apply in the
case of
_promotees
1 2 3 4 5 6 7 8 S 10 11
Head Security | *2 (2001) | Rs. Selection- | Not Not No. Two By 1. Promotion : 1. Deputy
Guard 3050- | cum - applicable | applicable years promotion From amongst Security Director
{Headquarters) | * subject | 75- Seniority failing Guards with eight years Administration
to 3950- which by service in the grade. {Headquarters) -
variation | 4590 depurtation Chairman
dependant failing both  [2. Deputation : 2. Under
upon by re- (i) Persomne! of the rank of Secretary
workload employment Head Security Guard or {Administration)
Havildar or hoiding Plamning
equivalent ranks in Commission —
Central or State Police Member
Organiations 3. Deputy
(it} Persormel of the rank of Director
constables with 8 years (Security) or an
service in Central or officer of
State Police equivalent rank -
Organisations. Member
Note 1. The period of
deputation including period
of deputation in ancther ex-
cadre post held immediately
preceding the appointment
in the same
organization/department

shall ordinarily not exceed

three years.
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Note 2. However in case of
deputation maximum age
timit is 55 years as on date
of receipt of application.

3. Re-emplovesent :
Retired/released armry
personnel or members of
para-military Forces,
who have held the rank
of Havildar or holders of
equivalent ranks in the
Army, Navy and Air-
Force and who fulfil the
following requirements:
(8) Age ....below 42

years
(b) Medical

Category... A’

(AYE)

(c) Character... Very
good/Exemplary
(d) Physical standards

(i) Height 165 cm
(Relaxable) up
to 160 cm for
Hitlmen or
Tribeman)

(ii) Chest 81 cm
unexpanded
with expansion
of 5cm

(e) Break in service not
more than 2 years

l
|
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Name of | Number Scale | Whether | Age limit for Educational and other | Whether age | Period of | Method of Grades from | If a Departmental
post of posts of pay | Selecton | direct recruits | qualifications required | and probation, | recruitment | which Promotion
by merit for direct recruits educational if any promotion/ Committee exists,
or qualifications deputation/ what is its
Selection- prescribed absorption to | composition
cum - for direct be made
Seniority recruits will
apply in the
case of
promotees
1 2 3 4 5 6 7 g 9 10 11
Head 6* (2001} | Rs. Selection- | Between 25 (1) Matriculation ofa | No Two 50% by Promotion : (1) Deputy Director !
Security 2750- | cum - and 40 years. recognized years direct From General
Guard T0- Seniority educational recruitment | amongst the (Security) as a
*subject 3800- Note : The institution. 50% by Security representative of
to 75- crucial date for | (2) Credit of departmental | Guards on i Director General
variation | 4400 determining the representing one’s promotion the strength | - Chairman
dependant age limit will District/State in «1¥eof Prasar Fli) Station Director
upon in each case, be games, sports and Bhareti with of station
workload. the closing date athletics. 5 years’ concerned -
for receipt of qualifying Member
applications Minimum physical service m the [iii)Station Engineer
from the standards: grade. of station
candidates in {()Height... 167 64cms. concerned -
India (other Chest.....81.28 cms. Member
than Andaman (with an
and Nicobar expansion of 5
Islands and cms. )
Lakshadweep). | (i) Eye sight (with or
without glasses):
Distant vision —
6/6 in one eye
and 6/9 in the ]
other eye, .
Near Vision - 0.6 !
in one eye and |
0 8 in the other
€ye,

AIVNIQIOVILXA - VIANTAQ ALIAZVO JHL
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(iii} Candidates
should not have
knock knees or
fiat feet.

or

Retired/Released

Army perscnnel who

held the rank of

Havildar (Executive)

of holder of

equivalent rank in the

Navy and Air Force

K. S. SARMA_Executive Member
[ADVT ITV/163/2002-Exty |
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